
FORM G 
INVITATION FOR EXPRESSION OF INTEREST FOR  

USASHI REALSTATES PRIVATE LIMITED  
OPERATING IN BUSINESS OF REAL ESTATE AT KOLKATA 

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

 
RELEVANT PARTICULARS 

1. Name of the corporate debtor along with 
PAN/CIN/LLP No. 

USASHI REALSTATES PRIVATE LIMITED 
(FORMERLY KNOWN AS 
DREAMPARADISE PROPERTIES PRIVATE 
LIMITED) 
CIN: U45400WB2013PTC198195 
(Hereinafter referred to as ‘CD’) 

2. Address of the registered office   86 Golaghata Road, Jamuna 
Apartment, Kolkata, WB 700048 

3. URL of website NA 
4. Details of place where majority of fixed 

assets are located 
Block 1: Real estate project- Usashi 
Exoticaa, 3, Khalisakota Pally, located 
near Kholsakota Boys High School, 
Kholsakota Pally, Birati, Kolkata, 
West Bengal – 700051 
 
Block 2: CD as a going concern other 
than Usashi Exoticaa Project 
 

5. Installed capacity of main products/ services  Block 1: Residential Housing Project 
with 5 blocks of G+4 storied building 
each, 3 blocks have been partially 
constructed 
 
Block 2: All assets as per Balance 
Sheet as on 31.3.2021 except for 
Usashi Exoticaa Project 
 

6. Quantity and value of main 
products/services sold in last financial year 

 Nil in FY 2022-23 

7. Number of employees/ workmen Nil 
8. Further details including last available 

financial statements (with schedules) of two 
years, lists of creditors, relevant dates for 
subsequent events of the process are 
available at: 

Details can be obtained by sending 
email to: 
usashirealstates.ibc@gmail.com 

9. Eligibility for resolution applicants under 
section 25(2)(h) of the Code is available at: 

Details can be obtained by sending 
email to: 



usashirealstates.ibc@gmail.com 

10. Last date for receipt of expression of interest 25.05.2024 

11. Date of issue of provisional list of 
prospective resolution applicants 04.06.2024 

12. Last date for submission of objections to 
provisional list 

09.06.2024 

13. Date of issue of final list of prospective 
resolution applicants 

19.06.2024 

14. Date of issue of information memorandum, 
evaluation matrix and request for resolution 
plans to prospective resolution applicants 

24.06.2024 

15. Last date for submission of resolution plans 24.07.2024 

16. Process email id to submit EOI  usashirealstates.ibc@gmail.com 
 

Any interested resolution applicant can submit separate expression of interest in respect of 
either Block 1 and/ or Block 2. 
 

 
Arun Kumar Gupta 

Regn. No. IBBI/IPA-001/IP-P00013/2016-2017/10037 
AFA valid till 30.6.2025 

P-15 Bentinck Street, 3rd Floor, Kolkata-700001 
Mobile: 98301 24481 

E-mail: guptaarunkumar2001@yahoo.com 
 

RP for Usashi Realstates Pvt. Ltd. 
 

Date: 25.4.2024 
 Place: Kolkata 
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